(vi) The benefit of Section 80C of the Incame Tax Act, 1961 has been extended to the investments
made under 5-Year Post Office Time Deposites Account and Senior Citizens Savings Scheme,

with effect from 01.04.2007.

(vii) Measures are also taken to promcte and popularze these schemes through print and
electronic media ag well ag halding seminars and meetings, providing training to the various

agencies involved in mobilizing collection in 8mall Savings Schemes etc.

(vii) A website of the National Savings Institute under Government of India, Ministry of Finance has
also been launched to facilitate interface with the public through wider dissemination of
information on small savings and on-line registration and settlement of investor's grievances.

The webslite address is nsiindia.gov.n.

(e} Subject to avaiability of Plan Funds, departmental post offices will be covered under

Praject Arrow in a phased manner.
E-district mission mods project in Andhra Pradesh

431, SHRI NANDI YELLAIAH: Wil the Minister of COMMUNICATING AND INFORMATION
TECHNOLOGY be please to state:

(a) whether sanction for two pilot projects for Knamman and Kaddappa districts of Andhra
Pradesh have since been given under National e-Government Plan (NEGP): e-District Mission Mode
Project (MMP);

(b if so, the names of the consultart companies short listed far these projects; and
(c)  the details of the progress made on these praojects indicating salient features thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI SACHIN PILOTY: (&) No, Sir.

(b)and () Do not arise.
IT Act, 2000

432, SHRI VIJAY JAWAHARLAL DARDA: Wil the Minister of COMMUNICATIONS AND
NFORMATION TECHNCOL OGY be please to state:

(a) whether the [T Act, 2000 or simiar other legislative measures precisely defines
"property-based services" in respect of information technology software for taxation purposes in

case an India based company provides services to ite foreign-baszed offices;

53





